
127 Written Answers                  [ RAJYA SABHA ] to   Questions 128 

due to these firings from April,  19-77 to 
April, 1978? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
DHANIK LAL MANDAL): (a) and (b) The 
Government is not aware of any incident in 
which the CRPF indiscriminately killed 
people by firing. The CRPF has been acting 
with due care and restraint and resorted to 
firing five times, during the period April 77 to 
April 78, only under the orders of the local 
Magistrate/authorities. Five persons were 
killed and four injured in these firings. 

Setting up of Industrial units 

705. SHRI N. P. CHENGALRAYA 
NAIDU: Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether the Central Government 
propose to set up industrial units in 112 
districts during May, 1978; 

(b) if so, what are the names of these 
districts; and 

(c) by when Government propose 
•to set up such units in more districts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (KUMARI 
ABHA MAITI): (a) to (c) No, Sir. The Central 
Government does not propose to set up 
industrial ^ units in 112 districts. But it is pro-
posed to set up District Industries Centres in as 
many districts in the country as is possible 
during this year. These Centres will provide all 
services and support required by small and 
village entrepreneurs, such as econo. mic 
investigation of the district's raw material and 
other resources, supply of machinery and 
equipment, provision of raw materials, 
arrangement for credit facilities, an effective 
set up for marketing and a cell for quality con-
trol research and extension. A total of 150 
District Industries Centres have already been 
covered under the Scheme as per Annexure. 
More districts are likely to be covered under 
the Scheme during the year. 
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Disturbances at the Shah Commision of 

Inquiry premises in New Delhi 

706. SHRI N. P. CHENGALKAYA 
NAIDU: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that he was 
informed well in advance that there 
would be riots in the Patiala House, New 
Delhi, when the Shah Commis-Bion is 
sitting on the 22nd April, 1978; 


